NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 17.03.2021 (WEDNESDAY)
COURT — 1V (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Mr. Kanthi Narahari,
Member (Technical)

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Ashok Kriplani Sunder Khatri Darpan Kumar-R1
(Ins) No. 851 of Vs. G.V. Sudhakar-R6
2020 Sri Suresh Kumar & Ors. Tushar Singh-R12 &
R16

Vijay Pal Sharma-R15
Mudassir Hussain

2. Comp. App. (AT) | Parag Sheth Akshay Sharma Pratik Thakkar-R1
(Ins) No. 1055 of | Resolution Professional of M/S Digjam Atul Sharma-R2 &
2020 Ltd. R3
Vs.

Sunil Kumar Agarwal
Resolution Professional for Digjam Ltd.

& Ors.
3. Comp. App. (AT) | Meghdoot Services Ltd. Abhishek Gupta
No. 22 of 2021 Through Mr. Pradip Prasad
Vs.

Registrar of Companies, West Bengal

For Hearing
4, Comp. App. (AT) | The State of Telangana & Anr. Krishna Dev J. Hemant Chaudhary-
(Ins) No. 745 of Vs. R (3-7)
2019 Liquidator, Nizam Deccan Sugars Ltd. Parth Tandon-R (8-
& Ors. 11)
Subrahmanyam
With
5. Comp. App. (AT) | The State of Telangana & Ors. Krishna dev .J Hemant Chaudhary-
(Ins) No. 818 of V/s. R (3-7)
2019 Nizam Deccan Sugars Ltd.& Ors. i’i\)ﬁh Tandon-R (8-
Subrahmanyam
6. Comp. App. (AT) | Rajan Arora & Ors. Ashish Verma N.P. Singh
(Ins) No. 716 of | vs. Sachin Awana
2020 MMR Saha Infrastructure Pvt. Ltd.
7. Comp. App. (AT) | M.P. Industrial Arjun Garg Jagdish Kr.
(Ins) No. 1041 of | DevelopmentCorporation Parulkar-R1
2020 Vs. Jasdeep Singh
Jagdish Parulkar & Ors. Dhillon-R2 & R3




02:00 PM

For Hearing
8. Comp. App. (AT) | Srei Infrastructure Finance Ltd. Raghavendra M. Bajaj| Deep Roy -R1
(Ins) No. 1407 of | vs. Siddharth KantCOC
2019 Ashish Chhawchharia & Anr.
Part Heard
With
9. Comp. App (AT) | IDBI Bank Ltd. Misha Rony John-R1
(Ins) No. 1528 of | vs.
2019 Resolution Professional of Odisha Slurry
Part Heard Pipeline Infrastructure Ltd. & Anr.
With
10. | Comp. App. (AT) | SREI Infrastructure Finance Ltd. Prateek Kumar Ritu Bhalla
(Ins) No. 591 of Vs.
2020 Ashish Chhawchharia
Part Heard
With
11. | Comp. App. (AT) | SREI Multiple Asset Investment Trust Arijit Mazumda Sudhir Sharma
(Ins) No. 593 of Vs.
2020 IDBI Bank Ltd. & Ors.
Part Heard
With
12. | Comp. App. (AT) | Government of India, through Office of | Prasenjeet Jasveen Kaur-R2
(Ins) No. 02 of the Assistant Commissioner, GST & Mohapatra Ruby Ahuja-R3
2021 Central Tax, Cuttack-11 Division
Vs.
Ashish Chhawchharia
Part Heard Resolution Professional in the Matter of
Odisha Slurry Pipeline Infrastructure
Ltd. & Ors.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By the order of Hon’ble Acting Chairperson

-sd/-
Registrar



http://www.nclat.nic.in/

